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Defective Case Register from 2025-06-19 to 2025-06-19

Advocate for

Date of

SI.NO.|Filing No Petioner/Caveator objection Defects as per S.R.
10-SUBJECT CODE NOT
D- 2025-06- FURNISHED/INCORRECTLY
b |crRLMP/18217/2005 SURATMOHANTY ™ 0\ ENTIONED
, b TUKUNAKUMAR ~ 2025-06- 2)-F EREACULAR CERTIFICATE NOT
ABLAPL/18172/2025 MISHRA 19 ‘
D- BIJAY KUMAR 2025-06-
3 CRLMP/16104/2025 BEHERA 19 PAGE NO. 9 NOT LEGIBLE
TARA PRASAD 2025-06- [Para no.wrongly furnished in declaration of
4 D-CRLA/16702/2025 MOHAPATRA 19 affidavit
SHIBANI SHANKAR [2025-06- . .
5 D-CRLA/14920/2025 PRADHAN 19 1.Declaration furnished appears not correct .
. D RABINDRANATH  2025-06- AU LHER TICATION FEE LS
RPFAM/24033/2025 PRUSTY 19 '
D- 2025-06-|1. Period of Delay 2 days 2. Court Fee
7 MACA/22632/2025 DEBASISH PATNAIK 19 Rs.10,000/ payble, not paid
D- 2025-06- .
8 MACA/22633/2025 DEBASISH PATNAIK 19 Court Fee Rs.2000/payble , not paid
RAJU KUMAR 2025-06- .
9 D-MATA/23580/2025 SATPATHY 19 Period of Delay 3 days
SIDDHARTHA 2025-06- Rule- 8 of O.H.C, P.I.L rule not complied
10 D-WP(C)/23675/2025 SAMAL 19 with
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
11 |D-WP(C)23686/2025 gﬁﬁfﬁ KANTA %825-06-
Serial no-4 in the [.A of the affidavit not
correctly mentioned.
1.A .fees of Rs .3.30 paisa not paid
2.Vakalatnama properly stamped, Executed
and accepted -Not executed 3. Cause Title
Not In order .Petitioner is not represented .
4. Provision of Law Not correctly furnished
. 5.In affidavit and declaration deponent
D- 2025-06- have not put her signature ,Father/Husband
12 CRLREV/17695/2025 AKASH ACHARYA 19 name not furnished . 6 .P.S case no ,G
.Rcase.and crl.misc no.not correctly
furnished in revn .petition . 7 .Certificate of
non filing of revn .before concerned
Sessions judge not furnished and certificate
of good ground not furnished . 4 .In revn
.affidavit ,I .A furnished .
DURGA PRASANNA 2025-06- |, .
13 D-MATA/23669/2025 MISHRA 19 Period of Delay 51 days
14  |D-FAO/23825/2025 |SUBRAT SATPATHY %825_06_ receipt showing deposit of award not filed
15 D-WP(C)/24090/2025 PRABIN DAS 2025-06-|14-NOT PROPERLY INDEXED.

19



javascript: window.print();

Status of parties not correct in index.

16  |D-FAO/22650/2025 |SUBRAT SATPATHY |202>-06-|being aggrieved not furnished in appeal,
19 receipt showing deposit of award not filed
D- 2025-06-|1- Date of F.I.LR. in the Date Chart not tally

17 |ABLAPL/18114/2025 FAPAN JYOTIPANT g with Annexure -1.
1.Petition copy is not in proper font.

D- 2025-06-|2.F.I.LR.Copy on page No. 8 and 9 is side cut

18 ABLAPL/18082/2025 DEEPAK KU SAHOO 19 off. 3.Date Chart is not proper. 4.Declaration
under affidavit is not proper

19 D- BISWAIJIT 2025-06-|CT case no. wrongly mentioned in cause

CRLMC/17696/2025 MOHAPATRA 19 title as per rejection order.
D- 2025-06- )
20 CONTC/20772/2025 ADV. 19 Postal receipt / A.D. not filed.
D- DEBARAJ 2025-06- . ) )
21 TRP(C)/23389/2025 MOHANTY 19 Para no. not mentioned in the Declaration.
2025-06- 14-NOT PROPERLY INDEXED.
22 D-WP(C)/24089/2025 PRABIN DAS
19 ..
Status of party not correct in index.
23 D- BISWAIJIT 2025-06-|C.T case type not correct in cause title as per
CRLMC/17698/2025 MOHAPATRA 19 rejection order.
D- ADDL.STANDING  [2025-06-
24 |GCRLA/13840/2025 (COUNSEL 19 Index not filed
25 D- ADV 2025-06-(W.P (c) no not correct in index as per
CONTC/19985/2025 ' 19 annex.1
D- ADDL. STANDING [2025-06-

26 |GCRLA/17182/2025 |COUNSEL 19 Index not filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

27 |D-WP(C)/23832/2025 DILLIP KUMAR RAY %825 -06-114-NOT PROPERLY INDEXED.
Synopsis and date chart not
mentioned.Prayer mentioned twice
10-SUBJECT CODE NOT

5025.06. FURNISHED/INCORRECTLY

28 D-CRP/24120/2025 |ABINASH ROUTRAY 19 MENTIONED
1.D.C.Fee of Rs.15/- to be Paid.

29 D- ADV 2025-06-|Copy of Judgement dtd. 12-1-2024 passed

CONTC/20167/2025 ' 19 in W.P (¢) no17067/2023 to be filed
1.Annexure not properly mentioned in the

20 D- ALOK KUMAR 2025-06- lljrlldei(( as gvell as‘Sl.CNo. 2’f ﬁRPI\{Eot left .

ABLAPL/18091/2025 MOHAPATRA 19 ank in Synopsis,-ause 1ite,etition an
Prayer portion. 3.BNSS provision not
properly mentioned in A.Slip.

31 D- SUDHASHREE 2025-06-|1-Page of the Petition not properly

ABLAPL/18112/2025 PASAYAT 19 Arranged.
D- 2025-06-|1. Addressed of the Honble C.J. not
32 | CONTCR0420/2025 SUTATASAHOO g correctly furnished in LA. petition
D- 2025-06- 1.Name of op.party in index and page no.6

33 CONTC/19977/2025 ADV. 19 not tally with cause title.2.Cause title of
annex.l1 to be filed.

34 D- BIDESHI KUMAR 2025-06- |Year of the CRP case no. wrongly furnished

TRP(C)/23760/2025 |GHADEI 19 in Synopsis and para no.1.
35 D- T.NARAYANA 2025-06-129-NAME OF THE FILING ADVOCATE
ABLAPL/17891/2025 MURTY 19 NOT IN CAPITAL




LETTERS/ENROLMENT NUMBER NOT
INDICATED WHEREVER SIGNATURE
OF SUCH ADVOCATE APPEARING IN
THE PETITION/APPEAL/APPLICATION

Petitioner age is not mentioned in the cause
Title.

D- PARTHA SARATHI  [2025-06- .
36 BLAPL/18139/2025 DAS 19 Page no. 7 and 8 not legible
10-SUBJECT CODE NOT
37 D- ADV 2025-06- FURNISHED/INCORRECTLY
CONTC/22551/2025 ' 19 MENTIONED
2025-06- .
38 D-CMP/22297/2025 |SALAUDDIN KHAN 19 A.Fee of Rs.30/- to be Paid.
39 D- PRANAB KUMAR  [2025-06-|1- Date of F. I. R. in List of Dates not tally
ABLAPL/18120/2025SAMANTRAY 19 with Annexure 1 and 2.
40 D- RAJENDRA 2025-06- |FIR copy not attached to case. P.S. case No
BLAPL/17541/2025 NARAYAN ROUT 19 not mentioned in C. Copy.
u D AKSHAYA KUMAR ~2025-06- |1 [\ COPY not attached to case file. C1 Case
BLAPL/17542/2025 |SAHOO 19 il onCE I IRE LErHea oy
49 D- AKSHAYA KUMAR |2025-06-|1.Date chart not properly marked. 2.
ABLAPL/18011/2025|SAHOO 19 Annexure-4 not attested by the Advocate.
43 |D-WP(C)/24022/2025 RAKESH BEHERA |7 0 (10108ram of Rs. 30/ not affixed on the
w D PRAMOD KUMAR  2025-06- 12250 SMENT SLIPNOTFILLED-IN
ABLAPL/18019/2025 MISHRA 19 '
2025-06- 6-RECEIPT SHOWING SERV.COPY TO
45 D-WP(C)/23894/2025 DILLIP KUMAR RAY 19 AG/CG/IT/CT/ETC.NOT FILED.
46 |D: BISHNU PRASAD —12025-06-|, | 4 oround not furnished
RPFAM/24131/2025 PRADHAN 19 £00¢ 8
. v s RN 2ms 1o PNDERTAKING FOR NONILING
ABLAPL/18025/2025 MULIA 19
48 D- ADV. 2025-06- CONTEMPT IS PREMATURE CASE AS
CONTC/20609/2025 ' 19 PER ORDER NO-1 DATED 9.4.2025
4 D. ARUN KUMAR 2025-06- t{ Thihnamc:' Sf the2 \ilc(';lm mzylg)etredl?crtted t
ABLAPL/18008/2025 BUDHIA 19 rom tae petition. £ fidex and Late chart no
properly page marked.
BADRINARAYAN  |2025-06-|Vernacular Certificate Not Furnished Both
>0 D-WP(C)/23903/2025 PANDA 19 in petition and 1A
1. In affidavit ,name of the petitioner is not
51 D- PRASANTA KUMAR [2025-06- |tally with cause title of the application. 2.In
ABLAPL/18028/2025 NANDA 19 declaration of the affidavit, Occupation of
the deponent is not tally with affidavit.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
2025-06- MENTIONED
52 D-WP(C)/23315/2025 DAMODAR PATRA 19 19-UNDERTAKING FOR NON FILING

OF TRANSLATED COPY NOT FILED




BIDYADHAR 2025-06-|Annexures not with petition as per Indix2- V
>3 D-WP(C)/23629/2025 MANSING 19 nama filed without court fee
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
D- BHABANI SANKAR |2025-06- . .

54 ABLAPL/18030/2025 DAS 19 I.Annexqrc? 1 is not neat and lgglble 2.name
of the petitioner as mentioned in the
synopsis,date chart and affidavit is not tally
with cause title of the application
19-UNDERTAKING FOR NON FILING

55  |D-WP(C)/23322/2025 SAROJA KANTA 2025-06-| ) TRANSLATED COPY NOT FILED

SAMAL 19
D- GOPAL KRUSHNA |2025-06- )
56 CRLMC/17090/2025 MOLANTY 19 1. Certified copy of annex-1 not filed
. b upransy s LA e OV Ko 1K
CRLMC/16965/2025 |SEKHAR JENA 19 page ho. annex.z. 2.
State not made a party in the petition.
58 D- MANORANJAN 2025-06- Page no.13 not legible
ABLAPL/18133/2025 MUDULI 19 geno. gible.
“ D. ASUTOSH 2025-06- glstead of ﬁhrt}% free copy tg)lf{ Rge:hon odrder
BLAPL/18111/2025 |TRIPATHY 19 isefﬁf;‘dwpy ol Iree copy of Rejection ordet
1.Prayer of the Petition be corrected.2.The
name of Court and Case No mentioned in A-

60  |D-CMP/22773/2025 ;ﬁél\I/JHNARAYAN ?825_06_ 4 does not tally with the Index. 3.The name
of the Court and Case No in A-5 also does
not tally with the Index
1)Para no. not correctly furnished.

PRASANTA KUMAR [2025-06-|ii))Confined more than one prayer. ii) Put up

61 D-WA/23992/2025 MISHRA 19 for SR after removal of defects. Code
Incorrect.

62 D- JYOTIRMAYA 2025-06-|Copy of the F.I.R. dtd. does not tally with

ABLAPL/18138/2025/SAHOO 19 Index and para 3.
PRAFULLA KUMAR |2025-06-

63 D-WP(C)/23676/2025 MOHAPATRA 19 Page 11 not neat.

PRAFULLA KUMAR [2025-06-|Code Incorrect. 2.Para no. not furnished in

64 D-WA/20498/2025 LENKA 19 LA

2025-06- 6-RECEIPT SHOWING SERV.COPY TO

65 D-WP(C)/23846/2025 DILLIP KUMAR RAY 19 AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
5025.06. FURNISHED/INCORRECTLY

66 D-CRP/24123/2025 |ABINASH ROUTRAY 19 MENTIONED
1.D.C.Fee of Rs.15/- to be Paid.
1.Paragraphs not correctly mentioned in

BIDYADHAR 2025-06- |declaration.2.Total amount Rs 89/-not paid

67 D-WP(C)23313/2025 MANSING 19 in V.nama .3- Court fee not paid in petition
and [.A.

68 D- SUSANTA KUMAR [2025-06-|1. In date chart year of ABLAPL is

ABLAPL/18045/2025 SAHU 19 mentioned 2024 instead of 2025
69 D- SOUMYA RANJAN |2025-06-|19-UNDERTAKING FOR NON FILING
CRLMC/16550/2025 MOHANTY 19 OF TRANSLATED COPY NOT FILED

1. Age of the petitioner in cause title not
tally with affidavit. 2. Certified copy of




annex-1 not filed

19-UNDERTAKING FOR NON FILING

70 [D-WP(C)/23324/2025 3NN RANTA - 202306766 TR ANSLATED COPY NOT FILED
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER
NOT FILED
1. Period of Delay 147 days.I.A for
condonation of delay not filed. 2. Court Fee
NISHIKANTA 2025-06-|Rs.165/- Payable Not Paid 3. Authentication
7 D-RSA/23836/2025 MOHAPATRA 19 fee due on the Appellate Court Judgement
Rs 02/- Not Paid. 4. Appellants No-3 and 4
of L.A.Court not made Parties in this
Appeal. 5.C. Fee Payable and Paid not
stated in the Memo. of Appeal. 6. The Date
in the Being Aggrieved Grounds and Prayer
Portion be corrected
72 KiBL APL/18047/2005 I(\I}égé KISHORE %825_06_ 1. Attested Annexure is not filled
i P SARBESWAR  2025.06- b b annexare das per
BLAPL/18077/2025 |[SAHOO 19 . ’
index and para 7
1.Serial No. and Annexure are not properly
74 D- ALOK KUMAR 2025-06-|marked in Index. 2. G.R.No. left blank in
ABLAPL/18093/2025 MOHAPATRA 19 Synopsis,Cause Title,Petition and Prayer
portion.
75 D MRUTYUNJAYA 2025-06-/, Page no 15 is not properly annexed
ABLAPL/18050/2025 MAHARANA 19 ’
76 iﬁL APL/17984/2025 7 YOTIRMAY GUPTA %825-06_ Age not mentioned in Petitioner no.5.
AS PER REJECTION ORDER THE
77 D- PANCHANAN 2025-06- NAME OF LOWER COURT
BLAPL/18183/2025 |PANIGRAHI 19 MENTIONED IN CAUSE TITLE NOT
TALLY.
1. The name of the petitioner No.1 does not
73 D- BIRAJA PRASAD 2025-06- [tally with that of his signature in Affidavit
ABLAPL/18084/2025NANDA 19 and V.nama. 2.Page No 9 and 10 side cut
off.
1. ABLAPL Petition not properly page
D- 2025-06- marked in Index.2. Annexure-2 not marked
& ABLAPL/18203/2025 KARUNAKAR DAS 19 on the file. 3..Receipt Showing Serv.copy To
cg not Filed.
R0 D- NABA KISHORE 2025-06-|1. In prayer,G.R case no is not correctly
ABLAPL/18049/2025 GURU 19 furnished. 2. Attested Annexure is not filled
s1 |- BISWAIIT 202506 Vi ormant in connection with
BLAPL/18051/2025 [MOHAPATRA 19
POCSO matter.
32 D- JAJATI KESHARI 2025-06-|1. Date of F.I.LR.under Annexure-1 does not
ABLAPL/18207/2025 KHUNTIA 19 tally with para-2 of the petition.
s |- MANASI 2025-06- ol Tettrs in the Index, Synopsi
BLAPL/17870/2025 [MOHAPATRA 19 " . ’ ’
Petition and Affidavit.
84  |D-CMP/22425/2025 [BIBHUTI BHUSAN [2025-06-|7-VAKALATNAMA NOT PROPERLY
MISHRA ( SR. 19 STAMPED,EXECUTED,ACCEPTED.




PANEL COUNSEL)

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

HCBA Welfare Fee of Rs.50/- to be Paid on
the Memo of Appearance

25 D- AKSHAYA KUMAR [2025-06-|1.FIR AND CT case numbers not mentioned
BLAPL/17929/2025 |SAHOO 19 in Rejection copy of annexure 1.
D- PRIYA RANJAN 2025-06-
86 BLAPL/17810/2025 |SINGH 19 1-Date Chart not page marked.
37 D- PARTHA SARATHI [2025-06- 9i ¢ ¢
BLAPL/18119/2025 |DAS 19 page 7 1s not nea
10-SUBJECT CODE NOT
2025-06- FURNISHED/INCORRECTLY
88 D-WP(C)/24062/2025 PRABIN DAS 19 MENTIONED
89 D- SATYA NARAYAN  |2025-06-|Synopsis and date chart not mentioned in
BLAPL/18192/2025 MISHRA 4 19 the petition.
0 D- SURIYA 2025-06- 1. rCt?iléLl\t/IC2nli)rnbernleft ll)éanrlj(s1 11n7 rgﬂ:rencrf
CRLMC/15423/2025 MOHAPATRA 19 certiticate. 2. age nos. 1o 4 ctwee
one page not paginated.
o1 D- PRASANTA KUMAR 2025-06- }-In Datszgaﬂ the da;e oft F.I.Rifumtished
BLAPL/17814/2025 [ROUTRAY 19 fncorrect. ~-Annexure-3 hot mentioned in
page no. 17.
0 D- SUBHALATA 2025-06- 1. PS ?flase No 1sh 1r11ccf)2rrs]ctly melntlonftq f1n t
BLAPL/18126/2025 [PRIYADARSINI 19 page-~ paragraphi-1. ~. vernacuiar certiiicate
is not signed.
5 PARTHA SARATH 2025 g €8 et to ST e p7 o203 b
BLAPL/17902/2025 [DAS 19 No 76 of 2003
.Alphabetic B not page mark in
94 D-WP(C)/23314/2025 BIDYADHAR 2025-06- index.2.Court fee not paid in petition and
MANSING 19 Lok
[.A.3 .Stamp not paid in V.nama.
10-SUBJECT CODE NOT
2025-06- FURNISHED/INCORRECTLY
95 D-WP(C)/24057/2025 PRABIN DAS 19 MENTIONED
o6 D- GOPAL KRUSHNA  2025-06- 1-COURT FEE IS DEFICIENT.
ABLAPL/18018/2025 ACHARYA 19 1.P.S. name is not correct in Cause Title.
D- 2025-06- [Paragraph mentioned in Point 4 Statement
97 BLAPL/18134/2025 AMITAY TRIPATHY 19 of Fact of Affidavit is incorrect.
3-AUTHENTICATION FEE IS
DEFICIENT.
2025-06- 6-RECEIPT SHOWING SERV.COPY TO
98 D-CMP/24070/2025 |AMITAV TRIPATHY 19 AG/CG/IT/CT/ETC.NOT FILED.
The discrepancy in the name of Petitioner
No-3 as per Trial Court be reconciled
10-SUBJECT CODE NOT
2025-06- FURNISHED/INCORRECTLY
99 D-WP(C)/24059/2025 PRABIN DAS 19 MENTIONED
D- 2025-06-|1-Paragraph no. mentioned incorrect in
100 BLAPL/17832/2025 ARIEET MISHRA 19 Affidavit.




10-SUBJECT CODE NOT

2025-06- FURNISHED/INCORRECTLY
101 |D-WP(C)/24051/2025PRABIN DAS 19 MENTIONED
D- 2025-06- |Rejection order not tally with Cause title
102 BLAPL/17943/2025 PRATIK NAYAK 19 and Honble Court not tally.
o P AR s AR ot e
ABLAPL/18201/2025 PRADHAN 19 oAy W oS, ~-Lale Of orde
annex.3 not tally with index.
10-SUBJECT CODE NOT
2025-06- FURNISHED/INCORRECTLY
104 |D-WP(C)/24055/2025PRABIN DAS 19 MENTIONED
Certified copy of order filed is dated 12 .06
ANJAN KUMAR 2025-06-|.2025 ,but in index ,synopsis ,para -6 ,being
105 |D-CRLA/I7933/2025 BISWAL 19 aggreived ,grounds A ,H and prayer of
Appeal memo it is mentioned 02 .06 .2025
1-Page nos. 9 13 14 19 and 20 not neat and
Legible.2- Provision of law not correctly
furnished.3-Mobile no. not mentioned of the
appearing Advocate in the Vakalatnama.4-
Annexure -2 not mentioned in the Date
Chart.5- Date of Rejection order mentioned
06 P SUSHANTA KUMAR 2023-06- pi b b be 0 oned e
BLAPL/17916/2025  JOSHI 19 Declaration of the Affidavit. 7 -Name and
Enrollment no. of the Filing Advocate not in
Capital Letters in the Petition. 8..mobile
Phone Numbers Of All The Signing
Advocates Not Indicated 9..Name Of The
Filing Advocate Not In Capital Letters In
The Petition
107 D- PARTHA SARATHI |2025-06-|1- Page nos.7 8 and 11 not neat and
BLAPL/17922/2025 |DAS 19 Legible.2-Annexure-1 not Attested.
10-SUBJECT CODE NOT
2025-06- FURNISHED/INCORRECTLY
108 |D-WP(C)/24054/2025 PRABIN DAS 19 MENTIONED
2025-06- Period of Delay 02 days (Vacation period )
109 |D-CRLA/16188/2025 [DEBASNAN DAS 19 2. Synopsis,List of dates and Appeal memo
not chronologically mention in index.
o D- BIJAYA KUMAR 2025-06- i As peg reﬂfgtlon or(tiir,1 1the: p;lme of ;[thef
BLAPL/18022/2025 |RAGADA 19 OWET Oourt does tot fatly with pata=2 0
the petition.
10-SUBJECT CODE NOT
2025-06- FURNISHED/INCORRECTLY
111 |D-WP(C)/24052/2025PRABIN DAS 19 MENTIONED
10-SUBJECT CODE NOT
2025-06- FURNISHED/INCORRECTLY
112 |D-WP(C)/24053/2025PRABIN DAS 19 MENTIONED
3 D- SURYAKANTA 2025-06- Infitead of filing F r?? Copy of Rfegc"uoTS
BLAPL/17849/2025 [DWIBEDI 19 oraeT Xerox copy ot lfee copy of Bejection

order filed




D- ALOK KUMAR 2025-06- . .
114 CRLMP/17333/2025 MOHAPATRA 19 .Subject Code Not Furnished .
D- 2025-06-|1- Particular dates not properly furnished in
15 gL APL/17907/2025 SAGARIKASAHOO 6™ " I e Chart SL no.1 and 2.
e D RAJBLOCHAN 202506 | noe* Shows Bail Application instead of
ABLAPL/18089/2025 PATTNAIK 19 PpICALOn. ATTHEXUTE L1510
properly attested.
7-VAKALATNAMA NOT PROPERLY
117 D- ALOK KUMAR 2025-06- STAMPED,EXECUTED,ACCEPTED.
ABLAPL/18191/2025 MOHAPATRA 19
Rs. 50/- to be paid on V.nama.
e D SUSHANTA 5025-06.- %%KI}\EI}{SNH%%ULAR CERTIFICATE NOT
CRLMP/16743/2025 HARICHANDAN 19 '
o D- ALOK KUMAR 2025-06- 1. Pagfl: 15ttls rtlo(‘; I;eagRZ. Ann;xqre —ltls not
ABLAPL/18092/2025 MOHAPATRA 19 property atiested.s. Lkt case WO 1S 1o
furnished
10 |2 KARUNAKAR DAS | 2029°00| Receipt Showing S To cg not Filed
ABLAPL/18199/2025 19 .Receipt Showing Serv.copy To cg not Filed.
1. Vernacular certificate not furnished. 2.
11 D- SK.MD.NAZMUL 2025-06- Nomenclature not furnished in V.nama. 3.
CONTC/20519/2025 HAQUE 19 Date of order not correctly furnished in
Reference certificate.
D- PABITRA KUMAR  [2025-06- . . .
122 CRLMC/17728/2025 NAYAK 19 .Subject Code incorrectly Mentioned
123 | D-WP(C)/23108/2025 IS\IE;I%D KUMAR %(9)25_06_ 1.Page Nos.52 to 55 and 59 are not legible.
124 D- SOUBHAGYA 2025-06-|8-CAUSE TITLE NOT IN ORDER.
CRLMC/17864/2025 KUMAR DASH 19
SHAKTI DATTA 2025-06- . .
125 |D-WP(C)/23142/2025 TRIPATHY 19 1.Page no.12 is not legible
D- HRUDANANDA 2025-06-
126 | cRLMC/17701/2025 MOHAPATRA 19 C .copy of annexure-1 not filed.
1 D- RATNAKAR 2025-06-" An?exuide-} ?}?t ziegllble t2 Nofottl‘1 parfz‘ltig;apgs
ABLAPL/18107/2025|SAMANTASINGHAR |19 mentioned m the declatation of the attidavi
1S not correct.
10-SUBJECT CODE NOT
128 D- SUVENDU KUMAR [2025-06- FURNISHED/INCORRECTLY
CONTC/23606/2025 |SETHI 19 MENTIONED
D- AJIT CH 2025-06- . .
129 | ABLAPL/18110/2025 MOHAPATRA 19 |Page8isPartly Legible
130 D- ADV 2025-06- [Put up for SR after filing of C. copy of
CRLMA/17592/2025 ' 19 impugned order.
131 D- SAROJ RANJAN 2025-06- [Index shows Bail Application instead of
ABLAPL/18078/2025|SUBUDHI 19 ABLAPL Application.
D- 2025-06- o : .
132 CONTC/22916/2025 ADV 19 Code Not indicated in petition.
1. Period of Delay 35 DAYS 2.
BISHNU PRASAD  |2025-06-|Authentication fee due on the Appellate
133 |D-WA/17876/2025 PRADHAN 19 Court Judgement Rs 3/- NOT PAID 3.PAGE
NO. 86 and 110 NOT NEAT and LEGIBLE
134 |D- ALOK KUMAR 2025-06-|19-UNDERTAKING FOR NON FILING
ABLAPL/18095/2025 MOHAPATRA 19 OF TRANSLATED COPY NOT FILED




GR Case No. not mentioned

1. No of paragraphs mentioned in the

135 D- BIJAYA KUMAR 2025-06- declaration. of thq affidavit is not correct 2.
ABLAPL/18102/2025 BEHERA 1 19 Code mentioned in the assessment slip is
wrong
1. Vakalatanama not proper 2. GR Case No.
136 D- ALOK KUMAR 2025-06- not mentioned 3. Name of petitioner in
ABLAPL/18094/2025 MOHAPATRA 19 affidavit not tally with cause title 4.
Annexure 2 Page 14 15 not legible
1.Cause Title Not in order 2. Provision of
137 |D-WA/19908/2025  [DWAPNAKUMAR — 2025-06-l; - U Correct. 3. Address of the Honble
OJHA 19 .
Court not furnished
1. Period of Delay 27 DAYS
BISHNU PRASAD  |2025-06-|2.Authentication fee due on the Appellate
138 ID-WA/18014/2025 PRADHAN 19 Court Judgement Rs 3/- NOT PAID 3.

PAGE NO. 107 NOT NEAT and LEGIBLE




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 19-06-2025 (CASES FILED

BEFORE 2024)
SI'|| Filing Case Advocate for aDSEfZCrtS
no. || Number || Number || Petioner/Caveator P

S.R.






